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own cost shall, preserve the recordings of broadcast material for a period of three
months from the date of broadcast and produce the same to the Grantor or its authorized

representative, as and when required”.

It was decided that for review on a regular basis, Community Radio Stations may
send their recordings of broadcast through email in June, 2015 However, as most
stations did not find it convenient due to various reasons, a review of the mechanism
for same 1s under way. The Community Radio Stations, however, continue to preserve

the recordings of broadcast material for a period of three months from date of broadcast.
Regional News Units at Doordarshan in Uttarakhand

F1266. SHRI MAHENDRA SINGH MAHRA: Will the Minister of INFORMATION
AND BROADCASTING be pleased to state:

{a) the States where Regional News Units of Doordarshan are yet to be started
and the names of the States where more than one News Units have been set up;

{by whether the Ministry is not in a position to start Regional News Units of
Doordarshan in Uttarakhand; and

{cy if not, the places where Regional News Units are being run in rented

buildings and since when, the details thereof?

THE MINISTER QF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (COL. RATYAVARDHAN SINGH RATHORE): (a) Prasar Bharati has
informed that there are no Regional Units of Doordarshan news in the States of
Uttarakhand and Sikkim and the Union Territories of Puducherry, Andaman and Nicobar
Islands, Daman and Diu, Dadra and Nagar Haveli and Lakshadweep. There is more than
one Regional News Unit of Doordarshan in the State of Jammu and Kashmir, functioning

at Jammu, Srinagar and Leh.

(b) Presently, there is no sanctioned scheme for providing dedicated news
facilities at Doordarshan Kendra (DDK), Dehradun in Uttarakhand.

{c) No Regional News Unit 1s operating {rom a rented building.

Misleading advertisements by companies

1267. SHRI SALIM ANSARI: Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

{a) whether it 1s a fact that Advertising Standards Council of India (ASCI)

pulled up some of the companies for misleading advertisements of their product;

TOriginal notice of the question was received in Hindi.
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(by if so, the details thereof and the action taken against these companies,

product-wise and company-wise; and

{c) what are the names of companies and their products which are still under
mvestigation of ASCI?

THE MINISTER QF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (COL. RAJTYAVARDHAN SINGH RATHORE): (a) to (¢) The
Advertising Standards Council of India (ASCI) regularly receives complaints against
misleading advertisement. Year-wise number of TV Advertisements that were considered
by ASCI to be making misleading, false or unsubstantiated claims 1s a sunder:

SL No. Year Total
1L 2013-14 13%
2 2014-15 1580
3 April 2015-Dec 2015 72

Case-wise details of such advertisements as reported by ASCI have been uploaded
on Ministry’s website ie. www.mib.nic.in

In year 2015, the Department of Consumer Affairs appointed ASCI as their executive
arm to process complaints received on the GAMA (Grievance Against Misleading
Advertisements) portal. The details of all such complaints which are under investigation
of ASCI are available on GAMA portal.

Regional films on Doordarshan

1268 DR. T.N. SEEMA: Will the Minister of INFORMATION AND
BROADCASTING pleased to state:

{a) the details of various complaints received by Government regarding
broadcasting of regional films on Doordarshan during the last two years and the
current year,

(b) whether any norms have been fixed for broadcasting of regional films on
Doordarshan under Indian Panorama;

{c) 1l so, the details thereof including names of such films broadcasted on

Doordarshan during the last three years and if not, the reasons therefor;

{d) whether any remuneration is provided for films selected under Indian
Panorama; and

{ey 1l so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (COL. RATYAVARDHAN SINGH RATHOREY: (a) Prasar Bharati has



